IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENTH HYDERABAD
- 0.A.ND,1399 of 1993,

Betueen Dated: 9(41;19933f’/f

B.L.Narasimham .~ A Applicant
And

14 The Regional Director(Estt), Employees State Insurance
Corporation, 5-9-23, Hill Fort Road, Hyderabad,.

ees ~ Raspondent g //j
Counsel for the Applicant : Sr i. V.Venkateswara Rao ////
Counsel for the Respondent s+ Sri, N R.Devaraj, Sr. CGSC

CORAM: . . | 4
Hon'ble Mre Justice V.Neeladri Rao, Vice Chairmar
Hon'ble Mre AJB.Gorthi, Administrative Member ﬂ,/’

The Tribunal made the following order:=

Admlt.
Post Por Pinal hearing on 23 11~19F3 below admls&;ah%
for reply in the meanuhlla.

If any promotlon is going to be made to the pogt of
Assistant/Head clerk, the same is subject to the result in this
D.AG and this fact is to be mentioned in the order of promotion if

it is going to be issued, _-

Copy to:-
1+¢ The Regional Director(Estt.), Employees State Insuripzé .
Corporation, 5-9-23, Hill Fort road, Hyderabad-463. s

2, One copy to Srid V.Uenkateswara Rao, advocate, CAT, Hyd.:
35 One copy to Sris NeR,Devaraj, Sr. CGSC, CAT, Hyd
4, One spare copy.s

Rsm/m
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TYPED BY COMPARED Y™

CHECKED BY APPROVED BY

IN THE CENTRAL ADMINI STRATIVE TRIBUAL
HYLERABAD BENCH AT HYDERABAD

THE HON'ELE MR.JUSTICE V.NEELADRI RAO .
‘ VICE CHAIRMAN ¥

AND

THE HON'BLE MR.A.B.GORTHI :MEMBER(A) L

AN
THE HOWt' BLE MR..T.EILM\IDRASEKHAR REDDY -
\ MEMBER( JUDL)
i
AND

THE HON'BLE MR.D. /T TIRUVE‘\TGADAM sM(X)

‘Dateds 9// -1993 .

RDER/JULEMEih—i—

Moh o fRebir/ Crios ' {

in- _
) 3%% /73 | _ !

O ANo,

) T"-‘:?}_!_Noo e (W.P. e e )

—”Admitted aqd.Interih directions
issued

Allowed,

Disposed of with directiogs‘

Dimissed. ‘

'
t

Disﬁisqed as withdrawn
Désmissed for default.
Re;eé%ed/Ordered

No order as to costs






